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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

EXECUTION APPLICATION NO. 44/2023 

IN 

ORIGINAL APPLICATION NO. 407/2015 

IN THE MATTER OF : 

BETWEEN: 

Shailesh Singh ... APPLICANT 

VERSUS 

The Surya Hotel, New Delhi and Ors ... Respondents 

AFFIDAVIT ON BEHALF OF CE (SOUTH) DJB IN 
COMPLIANCE OF ORDER DATED 21.08.2024 

I, Gajendar Tomar, S/o Sh P.S Tomar, age about 59 years, 

working as Chief Engineer( South), DJB, having office at 

Varunalaya, Phase-II, Karol Bagh, New Delhi-11 0005, do 

hereby solemnly affirm and state as under:-

1. That I am holding CE (South), DJB and thus fully 

conversant with the facts of the case and hence 

. ' !>~,, 
·· · ~·r · \competent to swear this affidavit on behalf of DJB in 

.. ' '''· ~-: .; A\ \ 
'. ' ,, i :') \ '! 

, , 1 'n~ua! qompliance of order dated 21.08.2024 passed by this 
' ·' ~; l l 

' : li l. ?,1;,// l 

l 
.l 

/1" 
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Hon'ble Tribunal in the above captioned case. That the 

statements in the instant affidavit are based upon 

knowledge obtained during the regular course of 

business and records maintained by DJB. 

2. That the applicant namely Shailesh Singh in the 

captioned case raised their grievance by filing 

Execution Application No 44/2023, in respect of The 

Surya Hotel, Mathura Road, New Delhi, Hotel Jaypee 

Siddharth, East Patel Nagar, New Delhi and Hotel The 

Lalit, Barakhamba Avenue, Connaught Place, New 

Delhi. 

3. It is stated that Hotel "The Lalit", falls in the NDMC 

area i.e not concerned to Delhi Jal Board. Further, the 

status report with regard to two other hotels as 

mentioned in para 2 above is as under: 

4. (A) The Surya Hotel, Mathura Road, New Delhi:-

(i) The above referred case assigned to DJB m 

March 2024, along with Hon'ble NGT order dated 

28.02.2024 with the direction to file reply. The 

officer of DJB appeared in person on 08.05.2024. 
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(ii) I state that a survey was conducted by JE& AE of 

the said area on 03.05.2024 and found that 02 

Nos borewells are running in the premises of the 

Suryaa Hotel. True copy of the Survey dated 

03.05.2024 is Annexed as Annexure R~1.Further 

the survey report was submitted to SDM, Kalkaji, 

District (South-East) vide letter No. DJB/EE(M)-

51/2024-25/60 dated 03.05.2024 & reminder vide 

letter DJB/EE(M)-51/2024-25/109 dated 

03.09.2024 for information and taking necessary 

action at their end with the copy to OM (South­

East) . True copy of the letter DJB/EE(M)-

51/2024-25/109 dated 03.09.2024 is annexed as 

Annexure -R-2, since the OM is the final authority 

for taking necessary action on ground water 

extraction as per SOP issued by Department of 

Environment Govt of NCT of Delhi . True copy of 

the SOP issued by Department of Environment 

Govt of NCT of Delhi is annexed as Annexure R-

3. 

Moreover, as confirmed by Zonal Revenue Officer 

(South)-11 of Delhi Jal Board, a water connection 
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vide K. No 4000731 000 is running s1nce before 

2012 and one additional sewer charges 

connection for using ground water in addition to 

bore water vide K. No 5050962373 is also running 

since before 2012 on account of use of borewell at 

the property as per DJB instructional order dated 

01.01.2016 issued by Director (Revenue) . True 

copy of the order dated 01.01.2016 issued by 

Director (Revenue) is annexed as Annexure R-4. 

(B) Hotel Jaypee Siddharth, East Patel Nagar, New 

Delhi-

(i) A survey was also conducted by JE & AE of area 

on dated 04.05.2024 and reported that no borewell 

was found in the premises of Hotel Jaypee 

Siddharth. True copy of the Report is Annexed as 

Annexure R-5. 

(ii) Zonal Revenue officer (West)-11, Rajender Nagar 

has confirmed vide their report submitted that the 

staff of DJB visited the site of Jaypee Siddharth 

Hotel on dated 03.10.2024 and found that there 

are 03 Nos water connections of Delhi Jal Board, 
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having K No 2465800000 (First bill available dated 

1998), 1465800000 (First bill available dated 

1998) & 3465800000 (First bill available dated 

1998) are running in the Hotel Jaypee Siddharth, 

East Patel Nagar, New Delhi. Moreover the official 

of Jaypee Siddharth Hotel has confirmed there are 

only 2 sources of water supply for hotel operation 

uses (a) 03 Nos water connection of Delhi Jal 

Board and (b) Through private water tankers vide 

letter diary No. 4600 dated 03.10.2024 of 

ZRO(West)-11, Rajender Nagar. True copy of the 

Survey dated 03.10.2024 1s Annexed as 

Annexure R-6 

5. I state that I have been read over and explained the 

contents of the applications and state that the facts 

and circumstance contained therein are true to the 

best of my knowledge and belief as derived from the 

records of the case. 
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VERIFICATION: 

I, the deponent above named, do hereby solemnly affirm that 

the contents of para 1 to 5 of the foregoing affidavit are true 

and correct to my knowledge and belief. No part of it is false 

and nothing material has been concealed therefrom. 
') 

Verified at New Delhi this is the day of October 2024 

~'·'"'~"-

( xt:+''\ 
DEPbNENT 
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A'fftlf:'J-U ££r~' 
NGTMATTER 

Tv't:OST URGENT 

DELHI JAL BOARD: GOVT.OF N.C.T. OF DELHI 
OFFICE OF THE EXECUTIVE ENGINEER (M)-51 

ENGINEERS BHAV\TAN,ANDREV\/S GANJ 1 

NEAR MOOLCHAND CROSSING, NEVV DELHI 11004-9 
Delhi .Ia! BDard 

NO: DJB/EE(M)-51/2024-25/ 

The SDM(Kalkaji) 
District (South-East) 
The Sub-Divisional Magistrate (Kalkaji) 
37, Tughlakabad Institutional area, 
Near Batra Hospital, New Delhi-110062 

Subject: In the matter of:-

Before the National Green Tribunal, New Delhi 
Execution Application No. 44/2023 

. In 
O.A. No. 407 of2015 

Sh~ilesh Singh Vs SuryaaHotel & Ors. 

Reference : Regarding extraction of Ground Water from Borewell existing in the Suryaa 
Hotel, Mathura Road, New Friends Colony, New Delhi-110025. 

In reference to above cited subject, it is to informed that the site has been inspected by 
the concerned AE and JE and found that 02 Nos. borewell exist in the premises of Suryaa Hotel 
and during inspection it was asked to officials of above said subject Hotel for showing the 
permission of borewell. In this regard a £,~;I;:,ti,fft:;'ate issued by Chairman, Central Ground Water 
Authority has been received from officials of Hotel (Copy enclosed) for your kind reference. 

In view of above it is requested to take necessary action in this regard with information 
to the office of the undersigned. This matter is under monitoring of Hon'ble NGT and listed 
on 08.05.2024 so, it is treated of Most Urgent. 

End : As above. 

Copy to:-
1. CE(South)- For kind information. 

Sd/-
(Naresh Kumar) 

Executive Engineer (M)-51 

2. District Magistrate (South-East), Old Gargi College Building, Lajpat Nagar- IV, New Delhi-
110024-- For kind information. 

3. SPTO, Delhi Pollution Control Committee, Department of Enviro_:~~_rr:J_ent, Govt. of NCT of 
Delhi, 5th Floor, ISBT Building, Kashn1ereGate;Delhi-1iooo6- For kind 1nformation. 

4. SE(M} 10 ""For kind information. 
5. AE(M)-51- To pursue. 

G Lf(, 1 c [c._ csf(j 
Executive Engineer (M)-51 
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CENTRAL GROUND WATER AUTHORITY 
(Constituted under Section 3(3) ofEnvironment (Protedion) Act, 1986) 

CERTIFICATE OF REGISTRATION OF WELILS 

This is to certify that the Borewell / Tubewell / Metorized 

Dugwell/ Dug cum Borewell / Handpump/ Filter point as per 

the details given overleaf bas been registered with Centrai 

Ground Water Authority. 

The terms & conditions of the grant of registration are 

also given overleaf. 

CHARNLAN 
Central Ground Water Authority 

Ministry of Water Resources, Jamnagar House, Mansingh Road, New Delhi 

li93, Ansal Bhawan, Kasturba (handhi Marg, New Delhi- I i0 001 

172



3. 

Reg. No.: DIOFCT43302 

CHL LIMITED 
HOTEL I!E SURYA 
NEW RIENDS COONY 
NEW DDLHL6s 

Type: Bore Well 

Terms & Conditions 

Any modification shall nt be donxc in any of the parameters givcn in Proforna tby te 
owner /tuser of the grOund water structure (tubewell / borewcll) motorized (dugwell / 
hand pruop) without prior aproval of hc Authority. 

The water from the well (sinucture) skall tc Uscd only for lhc purpose inicatcd in the 
appdicaion for registration. 

The ESCT, shall intmae Central Ground Water Authority within for weeks of the 
eround water structure going in disuse. 

The uscr shail furnish infoTation abonut the registcrod ground watcr strcture, as ard 
when desired by the Authority. 

Ths Authority can ahct, amend or vary the teDIS of thc certificate of registraion on 
tecbnicai reasors. 

This ceriticate of regisraticn is non-transferable. 

The Authority may inspect the tubeweil / borewell notorized (t1gwell / hand pump) 
afcr yving notice of uformation by post. 

T Atority may adyise thie nscx of ground wter to install water measuring dvice 
in bieweiborcwell, as and when necessuuy to property monitor the withdawal of 
TOand water 
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NGTMATTER 
MOST URGENT 

REMINDER· I 

DELHI JAL BOARD: GOVT.OF N.C.T. OF DELHI 
OFFICE OF THE EXECUTIVE ENGINEER (M)-51 

ENGINEERS BHAWAN, ANDREWS GANJ, 
NEAR MOOLCHAND CROSSING, NE\AT DELHI 110049 

Delhi Jal Bmud 

NO: DJB/EE(M)-51/2024"25/ .t1 (,e;j ~ L-L( tl 

The SDM (Kalkaji) 
District (South-East) 
The Sub-Divisional Magistrate (Kalkaji) 
37, Tughlakabad Institutional area, 
Near Batra Hospital, NewDelhi-110062 

Subject: In the matter :-
Before the National Green Tribunal, New Delhi 

Execution Application No. 44/2023 
In 

O.A. No. 407 of 2015 
Shailesh Singh Vs Suryaa Hotel & Ors. · 

Reference: Regarding extracti«Jn of Ground Water from Borewell existing in the Suryaa 
Hotel, Mathura Road, New Friends Colony~ NewDelhi-110025. 

In continuation of letter NO: DJB/EE(M)-Si/2024-25/60 dated 03.05.2024 
the site was inspected by the concerned AE and JE and found that 02 Nos. borewell exist in the 
premises of Suryaa Hotel and dnorins inspP.c:tion it was-as,ked to officials of above said subject 
Hotel for showing the permission of borewell. In this regard a certificate issued by Chairman, 
Central Ground Water Authority received from the officials of Hotel, has already been sent to 
your good selfforyour kind reference. 

During hearing on dated 21.08.2024, the Hon'ble court NGT has directed that "Learned 
counsel for respondent no. 2 and respondent no 5 seek three week's time to file the 
reply. Let the reply be filed byway to affidavit by these respondents." 

In view of above it is requested to submit the Action Taken Report in this regard to the 
office of the undersigned. This matter is under monitoring of Hon'ble NGT and listed on 
03.12.2024 however an affidavit to be submit before 11.09.2024, so it is treated as Most 
Urgent. The copy {)f-NGT-Order dated 21.08.2024 is enclosed herewith for your kind reference. 
End : As above. 

Copy to:-
'1. CE(South)- For kind information. 

Sd/-
(Naresh Kumar) 

Executive Engineer (M)-51 

2. District Magistrate (South-East), Old Gargi Collt-.ge--Building, Lajpat.J'lla.gar::IV,Newnelhi~---------
110024- For kind information. 

-------- 3. SPIO, DelhLEollution::.-Contr:ol::Cnmmittee,nepartment of Environment, Govt. of NCT of 
Delhi, 5t11 Floor, ISBT Building, Kasliiiiei'e Gale, Dclhi·-110006 For kind information. 

4. SE(M)-10 - For kind info-rmation. 
5. AE(M)-51- To pursue. 

Executive Engineer (Iv'I)-51 
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I 

(f / l-
I\TGT f\.1ATTEH 

MOST URGENT < 

DELHI JAL BOARD: GOVT.OF N.C.T. OF DEUH 
OFFICE OF THE EXECUTIVE ENGINEER (M)-51 

ENGINEERS BHAWAN, ANDREVIIS GANJ, 
NEAR MOOLCHAND CROSSING, NEVV DELHI 110049 

Delhi Ja!Bbard· 

NO: DJB/EE(M)-51/2024-25/ 

The SDM(Kalkaji) 
District (South-East) 
The Sub-Divisional Magistrate (Kalkaji) 
37, Tughlakabad Institutional area, 
Near Batra Hospital, New Delhi-110062 

Subject: In the matter of:-

Dated: 6 

Before the National Green Tribunal, New Delhi 
Execution Application No. 44/2023 

In 
O.A. No. 407 of 2015 

Shailesh Singh Vs SuryaaHotel & Ors. 

Reference : Regarding extraction of Ground Water from Borewell existing in the Suryaa 
Hotel, Mathura Road, New Friends Colony, New Delhi-110025. 

In reference to above cited subject, it is to informed that the site has been inspected by 

the concerned AE and JE and found that 02 Nos. borewell exist in the premises of Suryaa Hotel 

and during inspection it was asked to officials of above said subject Hotel for showing the 

per1uissiuu uf l.Jorewell. Jn this regard a certificate issued by Chairman, Central Ground Water 

Authority has been received from officials of Hotel (Copy enclosed) for your kind reference. 

In view of above it is requested to take necessa~y action in this regard with infor!'nation 

to the office of the undersigned. This m.atter is under monitoring of Hon'b]e NGT and listed 

on 08.05.2024 so, it is treated of Most Urgent. 

Encl :As above. 

Copy to:-
1. CE(South) -For kind information. 

Sd/-
(Naresh Kumar) 

Executive Engineer (M)-51 

2. District Magistrate (South~East), Old Gargi College Building, Lajpat Nagar- IV, New Delhi-
110024 ~For kind informatioi1. 

3. SPIO, Delhi Pollution Control Committee, Department of Environment, Govt. of NCT of 
Delhi, 5th Floor, ISBT Building, Kashmere Gat:e,Deihi~iiooo6- For kind ·information. 

4. SE(M)-10- For kind information. 
5. AE(M)-51- To pursue. 
( cJ:_J_,\(12 /sf'_;:} 0 u \ \ ' . -- l.. (j 

1;~~~-----------·-L/1 
Executive Engineer (M}·SJ 

Li 
I 
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CENTRAL GROUND WATER AUTHORITY 
(Constituted under Section 3(3) ofEnvironment (Protedion) Act, 1986) 

CERTIFICATE OF REGISTRATION OF WELILS 

This is to certify that the Borewell / Tubewell / Metorized 

Dugwell/ Dug cum Borewell / Handpump/ Filter point as per 

the details given overleaf bas been registered with Centrai 

Ground Water Authority. 

The terms & conditions of the grant of registration are 

also given overleaf. 

CHARNLAN 
Central Ground Water Authority 

Ministry of Water Resources, Jamnagar House, Mansingh Road, New Delhi 

li93, Ansal Bhawan, Kasturba (handhi Marg, New Delhi- I i0 001 
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3. 

Reg. No.: DIOFCT43302 

CHL LIMITED 
HOTEL I!E SURYA 
NEW RIENDS COONY 
NEW DDLHL6s 

Type: Bore Well 

Terms & Conditions 

Any modification shall nt be donxc in any of the parameters givcn in Proforna tby te 
owner /tuser of the grOund water structure (tubewell / borewcll) motorized (dugwell / 
hand pruop) without prior aproval of hc Authority. 

The water from the well (sinucture) skall tc Uscd only for lhc purpose inicatcd in the 
appdicaion for registration. 

The ESCT, shall intmae Central Ground Water Authority within for weeks of the 
eround water structure going in disuse. 

The uscr shail furnish infoTation abonut the registcrod ground watcr strcture, as ard 
when desired by the Authority. 

Ths Authority can ahct, amend or vary the teDIS of thc certificate of registraion on 
tecbnicai reasors. 

This ceriticate of regisraticn is non-transferable. 

The Authority may inspect the tubeweil / borewell notorized (t1gwell / hand pump) 
afcr yving notice of uformation by post. 

T Atority may adyise thie nscx of ground wter to install water measuring dvice 
in bieweiborcwell, as and when necessuuy to property monitor the withdawal of 
TOand water 
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Ocpnrtmcnt ofiJ~rnimnmcnt 
Gov~. of NCT of Udhl 

', 

Subj«'rt: RE'f!Uintion of rx~r:~t~titm of ground ~'alcr, dmmn::, prohibition of 

Hlcgal ~ctiviHrs relating to usr of bm·rwf~U.,/tuhcwclfs in NCT of 

Oclhi. 

1. The Hon 'ble National Green TribunaQ in OriginaO Application No. 

685/2019 entitt1ed as, "Rakesh Kumar Versus Govt. of NCT of Delhi 

vide its order dated 15.05.2020 directed as under: 

"In view of the above, we reiterate our directions for devising 
suitable effective mechanism for preventing extraction of ground 
water by way of unauthorized tubewells and wherever such 
illegalities found, prompt coercive measures must be taken. Illegal 
extraction of ground water is a criminal offence under the EP Act. 
Compensation must be recovered on the formula already laid down. 
It will be appropriate that Chief Secretary, Delhi calls a meeting of 
all concerned within one month from today and oversees 
preparation of an appropriate SOP for ]!Xing responsibility on the 
subject. Ministry of Jal Shakti may also take necessary steps in the 
matter." 

2. As far as the var~ous districts of NCT of Delhi are concerned, the 

· CGWA vide ~ts notification of March, 2006 has notified aQI districts of 

Delhi as over exploited areas, needing regulatim!, and registration of 

ground water abstraction structures mandatory. Regarding r0gulation (Jf 

extraction of gmtmd water and to provide procedure fbr closure 

/prohibitio11 of illegal acl0v~ties regarding operation of 

1/S 
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· borewells/tubewells, dQrections Utt·der Section 5 of the Environment 

(Protection) Act, 1986 have been issued with the approval of Hon'ble 

Lt. Govemor on 1 gth May, 2010 and on 10111 Janur:o-y, 2014. In the 

aforesaid dircetionn the authorities nnd tiH' pmccdt~crc to permit use of 

ground water und to prC'Vent 1nisuse have been dotuilcd along with the 

re~pt1nsibilities of vnrinu!' nuthorltieB~The SOP hM been dcvh;cd based 

on the dctaHcd proccdme provided in the aforesaid directions dated 

18.05.2010 nnd 00.01.2014. 

3. Standard Operating Procedure (SOP): · 

1) Drawing ground water through bore well or tube well for domestic, 

commercial, agricultural or industrial uses without the prior 

permission of the "Competent Authority" will be considered illegal 

and without authority of law. The Competent Authority is Delhi Jal 

Board in the entire NCT of Delhi except areas U!ilder the New Delhi 

Municipal Council (NIDMC) and Ddhi Cantonment Board (DCB). 

For borewells/tubewells for agricultural uses, the infonnation on\ 

illegal extraction of ground water wlll be provided by the BDO to the 
"' 

Advisory Comm~ttee. 

2) The Deputy Commissioner (Revenue) of each district, who is the 

Authorised Officer under the d·irection dated 18.05.2010 is required 

to supervise checking violation i.e. detection of illegal wells and 

closure thereof through the SDMs. 

3) An Advisory Committee in each of the revenue districts with 

representatives from DJB, CGWB, ULBs, DPCC, reputed NGO has 

been constituted to assist the DC in detecting illegal borewel!s for 

2/5 

:r:-, 
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taking action A . ® 
' cconhngly the i · . . 

of snch illt' . · ' acvlsory comm1ttee w1U prepare a list 
.. gal boreweHs <'very \ l . . 

availab~e. . . · ' mont 1 JY takmg mfonnaHon from all 
· SOtHces mc\ f 1 . . .•• 

Del\ . . . · uc illll, Revenue Oillcers. rcpresentaJive1, 
11. la1 Board, \JUh DPCC N .. , ) 

P. . · ' .. , (J( s and other relevant sources. 
lOf\C'hVi,~ t\(\~i<.)n . '~.. l ' 

n<:<..(l., \o K taken hy the above representatives in 
deteetion of 't\ ~ )' \ . . ,. . , ·. 

h e gd extt H<.>,ton oi grr~.md water and furnishing the 
same to the Ad,· . C' . . . '1smy .omnuttec prom.ptly. Supenntendmg Engineer 

(SE), DJB is the ·Member Secretary of Advisory Committee, and he 

is required to ensure timely conduct of the.meet~ng and also to record 

the proc.eedings. 

4) The De~hi Jal Board has already identi~ied 19661 such illegal 

borewells on which action is being taken and 7248 units have already 

been closed down by the district authorities. The remaining units to 

be closed down on priority as these have beem already identified and 

the process to be completed within a period of three months. A 

weekly progress report district wise will be submitted to the 

Divisiona~ Commissioner for monitorin,g. The illegal 

borewe\\s/tubewells other than the list provided by DJB will be taken 

up for closure thereafter. Further, in the ftrst phase, action against 

borewells/tubeweHs engaged in commercial expr!oitation of ground 

wat~r will be taken. 

5) 1n case the illegal boreweU/tubewell is already constructed! 

operating, the same will be closed and the electricity supply to the 

energized tubeweH will be disconnected even if it is nuough DG sets. 

In case of tbe IQ\egal boreweU/tubeweH is under t~onstructhm, then. 

the driHing rig will also he sea\ed. 

\ 
i\ 
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. 1 1 b w ·lls/tubewelQs, joint action 
6)· For the purpose ofdosmc oft! ega ore e " / 

. . f 1 ed SDM will be formed 
teams under the sopBrvtmon o t 1e concern · · 

· · 1'1r · · ' te'lm will comprise for ensuring ('iTcctive coordnml·:-nn. ,1c .1om 1 
" 

field functionaries from nm, DISC'1)Ms and Local Police. 

7) Till.' Oqmtv Con11nissinner who i~; the chairperson of the Advisory 

Ct)nunittee will {i.mvard the details ol illegal borewclh to the DPCC 

for lc\'ying Environmental Compensation (EC) for illegal ex~raction 

of ground water. 

8) Tl \·e 'DPCC will assess EC as per the methodology devised by CPCB 

in its report dated 26.06.2019. After assessment of t.he EC, demand 

will be raised and in cases of non-recovery, SDM to recover EC as 

arrears of land revenue. 

9) All the drilling machines/rigs utilized for boring purposes in Delhi 

are required to obtain registration from the offices of Deputy 

Commissioners of ~he concerned districts. The movement of drillino-
"' 

machines/rigs will be allowed for authorised drilQing to the identified 

location and for specified duration by the concerned Deputy 

Commissioner. 

1 O) The Delhi Police and Transport Department of Govt. of NCT of 

Delhi will allow movement of the drilling machines/rigs having the 

prior permission for such rnoveme~t fronl! the concerned D..::puty 

Commissioner. The concerned Deputy Commissioner (Revenue), 

Deputy Commissioner of Police and Deputy Commissioner, 

Enforcement of Transport Department will be responsible for strict 

compliance of the guide~1ines regarding movement of drilling 

machines/rigs. 

4/5 
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11) As provided in the direction dntcd 18.05.2010 issued under Section 5 

of the Environment (Protect inn) Act, 19H6 the Deputy Commissioner 

of cnch district will lnunch prmwcution agnh!<:! the offenders related 

to ground wntcr cxtmction on the r(:cofmncndations of the Advisory 

Committee. 

§1 The concerned Advisory Committee of each district is responsible to 

ensure thut there is no illegal extraction of ground water in the 

district. 

----X------X------X-----X----
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DELHI JAL BOARD : GOVT. OF NCT OF DELHI 
)FFICE OF ZONAL REVENUEOFFICER {S)-11, GIRl NAGAR 

I<ALKAJI, NEW DELHI-110019 

No. DJB/ZRO {S)-11/GN/2024/ Dated: 

Sub: Regarding extraction of Ground Water from Borerell existing in the Surya Hotel, Mathura .• 
Road, New Friends Colony, New Delhi. 

With reference to your office letter of even number dated 03.09.202~: on the above­

mentioned subject, required information is submitted as und.er: -

{1) One water connection vide K. No. 4000731000 since before 2012 (from when computerized 
data i.s available). 

One for Add I. Sewerage Maintenance Charge vide K. No. 5050962373 since before 2012 (from · 
when computerized data is available) on account of use of borewell at the property. 

{2) Details of consumption of water against water connection are attached. 

(3) Current Bills of both the above said K numbers attached. 

(4) Permission of borewell is not granted from ZRO office. 

(5) Quantity of ground water extraction monthly basis through borewell is not measured by ZRO 
office. 

End: As above. 

EE (M)-51 

(;) f7?Pi 
(M\:itora) 

ZRO (S)-11, Giri Nagar 

~ 
n ~ \ 2tJV'1 

{0 V(~·-~ 
l CJ l L~ 

~ ) t 0j )_r-t 
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Delhi Jal Board(~~~) 

STOP CORONA: 
I. Wear Mask. 
II. Follow Physical Distancing. 
Ill. Maintain Hand Hygiene. 

Name(;:rR): C.H.L.L TO. THE HOTEL 
SURYA 
Address(lfilf): THE HOTEL SURYA, 
NEW FRIENDS COLONY, Delhi, 
110025 
Mobile No .• (~): 9958580110 

Zone/Loc (atl/ ~H): I Giri Nagar 
Area Code (<;ft<.rr m): A-215 
MR Code ('!l13W m): 888/BULK 

KN0(~3i'r): 4000731000 

MeterNo UoM 
(>lm-~) 

Applicable Rate Period 
13-JUL-2024 to 25-AUG-2024 
13-JUL-2024 to 25-AUG-2024 
13-JUL-2024 to 25-AUG-2024 
13-JUL-2024 to 25-AUG-2024 
13-JUL-2024 to 25-AUG-2024 

(Government of NCT of Delhi) 
www.djb.gov.in 

Regular Water Bill 

onsumer Category(:Jtrfi sitult): CAT II Bill Date(f.lB <h1 ~) 

se Detail ("lfuR ~): (No of floors-1) 1-------=2..:..7 -..:..A.:.::U:...G:...--=2:..::.0=-24-'---------1 
No. (~ ~): 4000l31 000 Bill Amount (Rs.) (f.l<'f <:Jfu (~) ) 
Type (o:lln <nr~) ~DJB/Pvt): PVT 119470 

No. (f.l<'f ~): 400082162792 Bill Amount Payable (Rs.)(~ foffl ~(~I)) 
Cycle(f.JB 'ifil>): ZALL(BS-2024) (Nearest up toRs. 10) (<'f11"lTf 10 ol <l'l>) 

Basis(f.l<'f 3'!Tm{): REGULAR 119470 

Description 
Total Consumption Charges • 
Sewerage Charge (60 % of Water Consumption Charge) 
Service Charge- Consumption> 100 KL 
Sub Total Bill J\mount without Meter Rent 
Subtotal Bill Amount 
Adjustment Delails Are Listed Below 

Amount Payable After Due Date(Rs.) 
(~ ~ Fb<rR: ~ nffi (~) ) 

Receipt ld 
400093332106 
400720055541 
400651654626 
400388161743 

125443 

Amount(Rs.) 
73461.32 
44076.79 

1932.61 
119470.72 
11.9470.72 

Date 
23-JUL-2024 
11-JUN-2024 
10-MAY-2024 
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Delhi Jal Board (~ ~ <SJW) ~ 
STOP CORONA: 

I. Wear Mask. 
II. Follow Physical Distancing. 
Ill. Maintain Himd Hygiene. 

Name(;:rn:r): CHL L TO THE HOTEL L TO 
Address('T<TI): NFC, 110025 

Mobile No .. (~): 9958580110 

Zone/Loc (!$1 1 <'I!JR): 1 Giri Nagar 

Area Code (~qit;s): A-215 

MR Code (\R3ffi qit;s): 888/BULK 

KNO(~<lft): 5050962373 

Meter No 
(;f\n~) 

UoM 

Applicable Rate Period 
13-JUL-2024 to 27-AUG-2024 
13-JUL-2024 to 27-AUG-2024 
13-JUL-2024 to 27-AUG-2024 
13-JUL-2024 to 27-AUG-2024 
13-JUL-2024 to 27-AUG-2024 

Bill from Date 
13-JUN-2024 
18-AloR-2024 
08-MAR-2024 
08-FEB-2024 

Bill to Date 
12-JUL-2024 
13-JUN-2024 
18-APR-2024 
08-MAR-2024 

(Government of NCT of Delhi) 
www.djb.gov.in 

Regular Wate1· Bill 

nsumer Category(;:rq~ siMt): CAT II 
remise Detail (qfu:[<: fcrCRUT): Hotel/Guest 

es(No of floors-1 O,Np of rooms-242) 
No. (tftn ~): N..t 
Type (4m q;r WfiR:) (DJB/Pvt): PVT 

11 No. (~mmr): 505183316630 
II Cycle(f.re' ~): ZALL(B5-2024) 

Basis(f.t<;r amm): REGULAR 

Service Charge- Consumption= OKL 

;;:,~.:i- HI,:/~ WAl:"i1 

\ 0;:\il n1 i·~~."!~>:s;1i·.';;~ ~~ 

Bill Date(f=l<'f <lit~) 
27-AUG-2024 

Bill Amount (Rs.) (f=l<'f \1ft)·(~) ) 
42387 

Bill Amount Payable (Rs.)(~ ffil urn (<'I)) 
{Nearest up toRs. 10) (<'fil'if'l10 ol <f'l;) 

42390 
Bill Due Date(f=l<'f tl:f ~) 

13-SEP-2024 
Amount Payabl~ After Due Date(Rs.) 

(tl:f fur'1r %9TG: t<:r ~ (~) ) 

on 

Amount{Rs.) 

Additional Sewerage Maintenance Charge for Hotel/Guest House 
Additibnal Sewerage Maintenance Charge for Banquet 

224.50 
26833.33 
15333.33 
42391.16 
42391.16 

Sub Total Bill Amount without Meter Rent 
subtotal Bill Arno~nt 
Adjustment Details Are Listed Below 

Important Message 

Amount(Rs 
44596 
53430 
37783 
26724 
53864 

Date 
Q2 .. AUG-2024 
18-JUN-2024 
16-MAY -2024 
24-APR-2024 

50518331 

42387 
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DElHI JAl BOARD: GOVT. Of NCT OF DElHI 
OFFICE Of THE EXECUTIVE ENGINEER (M)-24 
D-BlOCI{ MOTI NAGAR, NEW DELHI-110015 

No. DJB/EE(M)-24/2024/ Dated:-

Sub:- Regarding borewell at Hotel Jaypee SidtJharth near East Patel Nagar, 
Rajender Place, New Delhi-110008. 

. 2--y 

In reference to above, please find attached herewith the declaration of no 

borewell in Hotel Jaypee Siddharth near East Patel Nagar, Rajender Place 

premises given by Sh. Amit Singh-Chief Engineer of Hotel Jaypee Siddharth on 

04.05.2024. Futher the said premises was inspected by Sh. Ankit Rana JE of the 

office of undersigned on 04.05.2024 and reported that no borewell was found at 

above address. 

Encl: i). Declaration dated 04.05.24 given by Chief Engineer in Hotel Jaypee 
Siddharth. 

ii). JE Inspection report of JE Sh. An kit Rana JE of the office of undersigned 

EE(M)-51 

C/o SE(M)-10 
Mob.No.9650425566 

Copy to:-

~E(M)-10 

2. SE(M)-5 

3. AE(M)-24 I 0/Copy 

-\ 
~ 

) ~ 

) ')1l!fvt 

(P .C. g:'r;,a) 

EE(M)-24 

CfVt~~; sJ 7/L1 

EE(M)-24 
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]AYPEE SIDDlfARTI-I 

~~ & -\~ 
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~ ~ol~l,t., ~~~' 

]AYPEE HOtELS, ADIVISIONOFJAIPRAKASH Ass~~~~ ~~S?60000, 43662500 \ F: +91112 
3 RAJENDRA PLACE, NEW DELHI 110 008, lNDlA . . ehotels com I TOLL FREE: 1800 11 99 E: reservations.jsd®jaypeehotels.com I W: www.Jaype . 

304 D!STI CAUTAM BUDDHA NAGAR, REGISTERED OFFICE: SECTOR 128, NO!DA 201 I • ) 

... ~"'<~'> A4 ..0 Po 1'\ t., (\f'\f'\1'\f\ Pi A 1"1!'\0{'\(l 
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DEL\ U JAL BOARD: tiOVT OF N\ 'T ( )j.' I )J :.1 ,l II 
OFF1CE OF Tl lE ZONAL RFVl·~NlJL OI,TI{ T.R (('/HI 

TllJB\A COLLEGE ZONI·~ DLI ,Ill 

NO.DJB/7.RO/(CZ)-l\/2024/3644 I )1\TI :,D-03-1 0-2024 

\Vith reference to the NGT court case case 0./\ No 407 or 2015 Shailcsh 
S\ng.h V/s Surya Hotel & others. As desired by the llon'b\c NGT. the necessary 
inf<.1rn1ation regarding the water connections running at hotel .laypcc Sidhartha, at 

·property no. 3~ Rajendra Palace, Delhi, is as under: 

! 

' 
\ 
1 

l. KNo-2465800000 
2. KNo- \465800000 
3. KNo-3465800000 

First bill available dated. 1998 
First hill available dated- \998 
First bill avai \able dated- 1998 

The initial date ofinstallation of these water connection is not available in this 
oft1ce. However, this information has already been submitted by this ofiice vide 
letter no. NO.DJB/ZRO/(CZ)-H/20241743 dated. \0-09-2024 as per available in the 
RMS. 

t 

' I 
I 

Further, a self-deceleration has been received from hotel JP Sidhnrtha vide 
ZRO(W)H dairy no. 4600. ln respect of above mentioned three water connection 
(Copy of attached). Further, it has been certified by them that pn:sently they are not 
having any bore-well for extraction ~f ground water. They arc Llsing water from 3 
DJB water connection and water from private tankers. 

Submitted please. 

16 
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DELHI JAL BOARD: GOVT OF N.C.T OF DELHI 
OFFICE OF THE EXECUTIVE ENGINEER (EAP)-1! 

VARUNALAYA, A-BUILDING, KAROL BAGH, NEW DELHI-110005 
Email:- eeeap2. djb@gmail. com 

No. F3(10)/DJBIEE(EAP)-11!2024-25/ \ 9£{: Dated: 09.10.2024 

Subject Status report in the matter of Sh. Shailesh Singh V/s The Suryaa Hotel, New Delhi & ORS 
before the Hon'ble National Green Tribuna!, Principle Bench, New Delhi. 

- Execution Application No. 44/2023 in O.A. NO. 407 OF 2015 (lA No.331/2024). 

A Hotel Jaypee Siddharth, East Patel Nagar. New Delhi. 

A survey was conducted by JE & AE of area on dated 04.05.2024 and reported that no 

borewell was found in the premises of Hotel Jaypee Siddharth (report already submitted). Further, a 

self-declaration has been received from Hotel Jaypee Siddharth intimating that the Hotel is having 

only two sources of water supply for Hotel Operation use i.e. 03 nos. of DJB water connections and 

water supply through private water tankers. It has also been certified by the Hotel that presently they 

do not have bore well for water extraction. Copy of self-declaration by the Hotel is attached herewith. 

This report has been forwarded by Zonal Revenue Officer (West)-11, Rajinder Nagar vide their 

letter dated 03.10.2024 oonfirming that there are 03 Nos. water connections having 

K.No.2465BOOOOO, 1465600000 & 3465600000 are running in the Hotel Jaypee Siddharth, East Patel 

Nagar, New Delhi (Copy attached). 

Encl.: As above 

'\-!'' SEICl-3 

sG(f/!1)-\V 
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]AYPEE SIDDHARTli 

Self Declaration 
~ . : ) : "d j 

D1AR~ No~ ... ~.~ .. 0! .... 
DP-l E.-.. D.i:J-f.ar;. 

We, Jay pee Siddharth Hotel-3 Rajendra Place New Delhi 110008. 

1. This is to inform you that at Jaypee Siddharth hotel presently we don't have bore 

well for water extraction. 

2. Jaypee Siddharth Hotel having only 2 sources of water supply for hotel operation 

use 

a}. Delhi JaiBoard ( DJB)- 3 connections 

b.) Private Water Tankers 

3-. DJB Water connection Established date are not available in our records but it seems 

since hotel started operations 

At Hotel Jaypee Siddharth are deeply committed to sustai~bliity & Conservation of 

Energy for Environment preservation and follows all Government guidelines raised by 

CPCB and other competent authorities-

1. We have well established & operational STP {96 KlD} & ETP (60 KlD) Since year 

20150 for the treatment of aU waste water and reuse as much as possible. 

2. We have 2 No. Rain water harvesting with recharging pits. It is operational since 

year2016 

ADN15IONOf 
3, NE!.V DEUll 110 
E: reservations.jsd@jaypeehotels.com l 

NO IDA 

4:"3062503 I F: +91 n 2'578101t 
wvvw.iav!J\~ehotels.rom i TOLL FREE: 1800 11990{) 

BUDDHA I'UH.>l'""'· 
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